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ANNEXURE-3

(Pune Bench) 

BEFORE THE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH, PUNE 

(By Video Conferencing) 

Org. Application No. 7 I /2021 (WZ) 
I.A. No. I 04 /202 I(WZ)

Rajendra Keshav Gorde Applicant(s) 

Versus 

MoEF & CC & Ors Respondent(s) 

Date of hearing: 06. I 2.202 I. 

CORAM: HON'BLE MR. JUSTICE M. SATHYANARAYANAN, JUDICIAL MEMBER 

HON'BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER 

Appellant(s): Mr. Someshwar lyar, Advocate for Applicant. 

Respondent: 

125 

Mr. Aniruddho S. Kulkarni, Advocate for R 3 MPCB. 

Mr. Sanjay Upadhyaya, Advocate for R-4. 
Mr. Rahul Garg, Advocate for R-5-PMC. 

ORDER -
I. The Original Application is filed for the following reliefs:

AJ "This Hon 'ble Tribunal be pleased to direct the Respondent 
Nos. 1 to 3 to initiate action against Respondent No. 4 as it has 
failed to carry out the compliance in accordance with the 
conditions of the Circulars dated 30/5/2012 and 7/9/2017, 
both issued by the Respondent No. 1. 

BJ This Hon 'ble Tribunal be pleased to direct the Respondent No. 
1 to initiate action against Respondent No.4, who failed to 
comply the conditions in accordance wi.th the Circulars dated 
30/5/2012 and 7/9/2017, both issued by the Respondent 
No.I. 

CJ This Hon'ble Tribunal be pleased to direct the Respondent No. 
1 to revoke/ cancel such Environmental Clearances awarded 
to the Respondent No.4, if any, whohave not complied the 
conditions in accordance with the Circulars dated 30/ 5/ 2012 
and 7/9/2017, both issued by the Respondent No.!.· 
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2. The Original Application. was listed for admission on 22/10/2021 , 

and on that day, there was no representation on behalf of the Original 

Applicant, though it was fued by Mr. Vishal Tated learned Advocate. On 

that day, Mr. Sanjay Upadhyay, learned standing Counsel appearing for 

the Project Proponent (PP) and Mr. Rahul Garg, learned standing Counsel 

appearing for 5th Respondent undertake to enter appearance. 

3 . The matter was again listed on 26/11/2021 and once again there 

was no representation and the Registry is directed to list the matter by 

for caption under 'dismissal' on 11 .11.2021. 

4. On 11//1 1/2021 the matter was called and on that day Mr. 

Someshwar Iyaar, learned Counsel said to represent the Applicant by 

way of change of appearance, had prayed for short accommodation. 

I.A.No.104 of 2021 came to be filed praying for intervention alleging that 

the Original Applicant had colluded with the PP. The matter was passed 

over and when it was called again, there was no representation by Mr. 

Someshwar Iyar, who said to represent the Applicant and therefore, the 

Tribunal directed the Registry to pass this matter under the caption of 

'dismissal'. On 24/11/2021 and on that day there was general 

adjournment of all the matters. 

5. Today, when the matter is listed under the caption of 'dismissal' 

and as usual there is no representation on behalf of the Original 

Applicant, Mr. Sanjay Upadhyay, learned standing Counsel appearing for 

P.P-4th Respondent, in his usual vehemence and perseverance would 

submit precious time of the Tribunal has been wasted and would further 

add that I.A.No.104 of 2021 for intervention per-se is not maintainable 

and prays for dismissal of the Original Application as well as said 

J.A.No.104 of 2021 with exemplary costs. 

2 
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6:) The learned Counsel appearing for the- Interlocutory ApJ>hcant in 

1.A.No.104 of 2021 would submit tfiat thougn the Original Applicafion 

deserves dismissal witn exemp!;a}y'J costs, as accora1ng to the 

ln{erlos:J.JJ.9.IY Aepligi.nt,the Original Apphcant"had colluded with the PP 

sfill it is open to7:n em to fal<e out an iiiaependent proceea1ngs allegingl 

~ nv1ronmenta.l norms/violation on the part of {l:P namely; 4th 

'Respondent. 

7. The Tribunal heard submissions of Mr. RahuI Garg, learned 

Counsel appearing for 5th Respondent. The Tribunal has carefully 

considered the arguments advanced by the learned Counsels appearing 

for the Respondent Nos.2 and 3, and the Respondent No.6 and the 

learned Counsel appearing for Interlocutory Applicant/Intervener in 

I.A.No.104 of 2021. Though the matter has been posted under the 

caption 'dismissal' very many times and that name of Mr. Someshwar 

lyar and Mr. Vithal Tated, learned Counsels had been printed on behalf 

of the Applicant, once again there is no representation on their behalf. 

(fherefore, fue Orig~ fication isaismissed for default. 

8. The Tribunal taking into consideration fue suomissions made by 

tne learned Counsel ape_earing for th·e-A~ icant/ ln ervener 1n I.A.N0:-104 

or 2021 , would observe tliaf if it is available to him under law, he is 

always at liberty to work out his remedy in accordance ,vith law before 

the competent forum'.\ 

December 06, 2021. 
Org. Application No. 71/2021(WZ) 
LA No. 104 /2021 (WZ) hk 
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72 ANNEXURE-5 'Colly'
F. No. 19/ 166/2021-IA·ID

E-Flle No. 171087
Government or India/Bharat Sarkar 

Ministry or Environment, Forest ant.I Clunalc: Change 
(IA.I II Se<:uon) 

Indira Paryavaran Bhawan 
Jor Bagh Road, New Dclhi-110003 

281.b February, 2022 

To, 

Shri Manisha Patankar Mhaiskar 
Member Secretary. SEIM-Maharashtra 
Room no. 217, Second noor, 
Mantraleya Annex, Madam Cama Road, 
Mumbai-32, Maharashtra 
E-mail: osec-em1i mahamsht@.gov.in

Sub: Consolidated Grossly illegal and erroneous Environmental Clearance to 
'BELLRUE', a proposed Residential-cum-Commercial Development at F.P.No.3/3 
and F.P.no.70/11, village: Yeravada, Tehail: Havell, district: Pune by Sangitarioue 
Eco1pacu LLP.- Regardlnc. 

Madam, 

Please find enclosed herewith a representation received from Sbri J.F. Sherkar, 
Advocate, on behalf his client Shri Suhas Rao Rane, on Lhc subject mentioned above. 

2. It is :-equested that the matter may kindly be got examined at your end and
appropriate necessary action on the above•sa.id representation may be taken under the
intimation to this Ministry.

3. This issues with Lhe approval of the competent authority.

Yours faithfully 

q� 
(Or. Ragavan P.) 

Scientist•B 
Encl: a/a 

Copy to:

1. Shri J.F. Sherkar, Advocate, No. 14, Ground Floor, Modem Pride. Jawaharlal
Nehru Road • St. Omclla's School Road link, crs 410, Nana Peth, Pune, Maharashtra•
4 L 1002. E. mail: consu1t@jfslaw.com
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Press Reiease 

Details of Instruments/facilities in Annexure• J. 

Rationale and key rating drivers 

Witwicky One Private Umitad 
October 05, 2023 

CareEdge 
RATI NGS 

. . . ' .. 
Assigned 

The rating assigned to the bank fadll les of Wltwlclcy One Plivale IJmlted (WOf>L) derM!s stN?ngth from the strong parentage of 
the company, w1th WOPL t,e;ng a sub<kf"',y of Project Bungalow Holdings (DIFC) Umlted (PBHL: 99.99% sha<eholdlng), owned 
by Brookr.eld Strategic Real Estate Partners tu (BSREP 111). Brookfield has a wef.1--established track record in lndla, with its 
Institutional ownership and well-established developn,ent and management track record across its IOOia otf.ce portfolio. The 
str0n9 J)fOfnOter profile lends exceptiOf\31 financial ftexibitlty to the company. The rating further derives comfort fr0m pre·leasiog 
of entire Tower A to a reputed tenant and favourable locatkln of the commerdal space in Pune. The ratii"lg also favourabty factors 
In presence of escrow mechaniSm with debt .service reserve account (OSRA) for one·month debt-servicing and adequate liquidity 
position. 
The abcwe rating strengths af'e, howaver, tempered by project exooiliOn risk, mal'ket risk with no pr€Heaslng as on date, and 
refinancing riSks for Tower B. The ratll'Mj is further constrained by the changes In Interest rates and tnherent risk associated with 
cyclical nature of the real estate lndust,y. 

Rating sensitivities: Factors likety to lead to rating actions 

Positive factors 

• Completion or project before the timelines envisaged, theteby providing an additional cushiOn for debt set'Vicing. 
• Signiflcant pre•leasi:ng of commercial space In Tower B, resulting in reduced leaSing risk, thus cooversi:>n to lease rental 

d;scountlng (LRD) facllltles. 

Negative factors 

• My slgnticant {more than 20~) Increase in the project cost. 
• Discontinuation of the flnandal support from the Brookfield group. 
• Delay ln the tie-up of lease rentals at envisaged rates, thereby (esulting in an adverSe impact on envisaged cash flov..,s, 

Analytical approach: Standalone 

Outlook: Stable 
Stable outlook renect:s CARE R.ata"lgs Limited's (CARE Ratings') expectation of stable flow of rentals to the company from tenant 
over the lease tenor which would help the company In maintaining satisfactory coverage. indicators. It atso renects constructiOn 
progress in Tower Bas per the envisaged schedufe ooupled with healthy financial flextbllty by \li:rtue or being assodated with 
strong parent (Brookfteld) and expectation of continued flnanclat support as and when requjred. 

Detailed description of the key rating drivers: 

Key strengths 
Strong parentage 
WOP!. is a subsldla,y of Project Bungalow Holdings (DIFC) Limited (PBHL; 99.99% shareholding) which In turn ~ a subsldla,y of 
Brookfield Strategie Real Estate Partner, Ill (B.SREP Ill) Holdings (DIFC) Limited. Brooldleld Corporation, the ulUmaie holding 
company ot WOPL is managed by Brookfield. Btookr.eld Is a leadtng global altematlve asset manager, wlth 120 yea.rs of experience 
In owning and ope-rating real estate assets, with a focus on investing In high-qualrty and premium assets across (eal estate, 
Infrastructure, renewables, a.nd private e(!uity (PE). The Btookfi~d group has developed office spaces ot approximately 9 mitllon 
sq ft in India Since 201 S. Over the ye.arS, SrOokfiekl has been supp::>rting the group ftnancialtv to meet any cash fkiw mismatch. 
The group benefits from Its experience and the management's pr0active appt'oach towards asset maintenance to ensure tenant 
longevity and quaUty, in line with its global portfolio. 

Flnanctal support ftom BrOOkfield by way of fund infusion 
The Brookfield group is one of the largest ownerS of commercial space i.n India and currently owns around 51 million sq ft. The 
group's experience in asset management has resulted in healthy ocOJpancy and steady lmpt'ovement in rentals across assets. 
Br00kf'tield extends support to the group companies in case of any cash.flow mismatch. ln FY2:3, Brookfield Infused '44.25 crore 
{in the form or equity) to meet the working capital requirements and for general corporate purpose. ln SMFY24, Brookfield further 

*Complete d:firjtiOri d the ralif9 assigned .-c <IIWlilable at '6"AW r-cu:ea!g: n and olhs CAAE Ft.lltings Ud • ., p.iblications 

CARE Ratings Ltd. 
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The Dream of 'Walk to Work': How 
Bluegrass Residences and 
Brookfield are Revolutionizing 
Pune's Lifestyle 

Ff Bluegrass Residences · Follow 
H llf<l llAU 

3 min read • Jul 31, 2023 

a w 0 

Introduction 

□ 

In today's fast-paced world, the dream of a seamless work-life balance l1as 

become increasingly desirable. The 'Walk to Work' lifestyle trend l1as 

emerged as a beacon of hope, promising reduced commute times, improved 

well-being, and a more sustainable way of living. In Pune, two prominent 

names, Bluegrass Residences and Brookfield, are at the forefront of this 

revolution, redefining the city's lifestyle. In this blog, we will delve into how 

these visionary developments are making the 'Walk to Work' dream a reality 

for Pune's residents. 

The Rise of the 'Walk to Work' Lifestyle 

As t1rbanization accelerates, so does the need for a lifestyle that optimizes 

conve11ience and well-being. The 'Walk to Work' lifestyle has gained 

popularity as an antidote to stress and wasted hours of long commt1tes. 

Living close to one's workplace has become more than a mere trend; it's a 

conscious choice towards a l1ealthier, more sustainable way of life. 

This lifestyle offers several advantages, including: 

1. Time Efficiency: By eliminating long commutes, individuals can utilize 

their time more productively, whether it's dedicating it to family, hobbies, 

or self-care. 

2. Reduced Stress: A shorter commute means less time stuck in traffic or 

crowded public transport, reducing stress levels and promoting mental 

well-being. 

3. Environmental Impact: By opting for a 'Walk to Work' lifestyle, individuals 

contribute to a reduction in carbon emissions, making a positive impact 

on the environment. 

4. Health Benefits: Walking or cycling to work promotes physical activity, 

leading to better cardiovascular l1ealth and overall fitness. 

Bluegrass Residences: A Luxurious Urban Oasis 

Bluegrass Residences is synonymous with luxury living in Pune. Situated in 

tl1e heart of the city, this prestigiot1s residential development is transforming 

tl1e 'Walk to Work' dream into a tangible reality. The strategic location of 

Bluegrass Residences ensures easy access to major business districts, 

reducing commuting hassles for its residents. 

Advantages of Bluegrass Residences: 

hubs. 

2. Luxurious Amenities: Residents enjoy world-class amenities, including a 

rooftop infinity pool, spa and wellness centre, and well-equipped 
• gym11as1um. 

3. Spacious Interiors: The apartments are thoughtfully designed, maximizing 

space and natural light to create a comfortable and welcoming ambience. 

4. Breathtaking Views: Bluegrass Residences offers stunning views of the 

lush landscapes and vibrant cityscape, allowing residents to immerse 

themselves in the beauty of Pune. 

Brookfield's Integrated Urban Development 

Brookfield is a renowned name in the real estate sector, known for its 

integrated urban projects that create self-sustaining neighbourhoods. Their 

developments prioritize walkability and access to workplaces, promoting a 

'Walk to Work' lifestyle. 
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You can do as much or as little as you like. Leave 

the hectic life of the city to experience a peaceful 

coexistence with nature amidst tranquility. It is the 

beliefs of generations passed, which have inspired 

us to build a timeless lifestyle in the heart of Pune. 

Along with being the Realty Partners for Bluegrass 

Residences, Ananta has been instrumental in 

getting on board Brookfield properties to invest in 

a built to suit commercial IT development. 

Brookfield is one of the world's largest real estate 

investment funds . This commercial development is 

situated on a land parcel which is a part of an 

integrated development by Nephronia Ecospaces 

whose proprietor is the same as Sagitarius 

Ecospaces LLP. With this office space being 

developed in near proximity of the residential 

development, "Walk To Work," which is a dream for 

many will finally be a reality for a few. 
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